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TH _ AFRICAN DEVELOPMENT 

BANK BILL 

THE DEPllT\' MfNI TER IN THE M(-
NISTRY OF FJ A ' E ( IiRI .JAN. R-
DHAN POOJARI): ir, on behalf of Shri 
Pranab Mukherjee, I beg t ) move* : 

"That the Bill to implement the 
internationa l agreement for the 
e tablishment and operation of the 
African Development Bank and 
for matters conne ted therewith, 
be tak n into onsideration." 

Hon. Members will recall that in 
December, 1981 , the House considered 
and adopted unanimoll sly a motiOn in 
respect of India 's m embership in the 
African Development undo The African 
Development Bank i a ister organisa-
tion of the African Development Fund. 
Both have the arne objlJctives; to help 
further the econom ic and social develop-
ment of regional members countries by 
providing financia I and technical assis-
tance for selacted developmental projects 
and programmes. The difference is in 
their operations, being that the African 
Development Fund provides Joans on 
softer terms (lower interest rate and lon-
ger repayment period) while the African 
Development Bank provides ]oans on 
harder terms. The two institutions are 
thus modelled on the IDA and IBRD 
respectively. 

Unlike the African Developm nt und, 
which has as its members, non-regional 
countrie ' the initial cons titution' of the 
African Development Dank provided for 
member~h i p of only regi nal countrjes. 
However, in order to mobilize external 
resources required for stimulating growth 


